
BEFORE THE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH PUNE, AT PUNE 

Original Application No. 64/2025 

Meghana Bhandari and Ors. ...Applicants 

Vs. 

State of Maharashtra and Ors. ...Respondents 

REPLY AFFIDAVIT OF RESPONDENT NO.5 

I, Dr. Subhash Ganpat Bhalekar, 

Age 58 years, Occup. Service, having address 

at Zonal Agricultural Station, Ganeshkhind, 

Pune 411067, Associate Director of Research, 

the Authorised Signatory and Representative 

of the Respondent No.5, for and on behalf of 

the Respondent Ng.5 do hereby state and 

submit on solemn affirmation as follows:- 

(1) That, I have been authorized to 

sign, execute and to file this Reply Affidavit for 

and on behalf of the Respondent No.5, under 

the Letter of Authority dated 02.01.2026, 

issued by the Registrar of Respondent No.5 

which is annexed hereto and marked as 

“Annexure-A”. 
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() The Respondent No.5 denies and 
does not admit the allegations, raised in the 

OA against it, as the same are neither true, 

nor correct, nor bona fide. 

(3) In view of Para-36 of the OA, it is 

submitted that, the Respondent No.5 does not 

admit any of the allegations and contentions, 

raised therein by the Applicant. It is not true 

and correct to say that, the impugned project 

would have an adverse impact for want of 

scientific assessment of construction of 

infrastructure, sought by the Respondent No.5 

within Ganesh Khind Garden BHS including 

asphalt roads, ‘underground pipelines and 

seminar halls. » 

4) In view of Para-39 of the OA, it is 

distorted to say that, MPKV reneged its 

commitments to ensure protection and 

conservation of BHS area and permitted the 

transfer of 0.30 Hectares in exchange of 

construction of various infrastructural 

developments. Without prejudice to the said 

letter, seeking infrastructural development, 

the Respondent No.5 submits that, the 
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Respondent No.7 never accepted and acted 

upon its demand of infrastructural 

developments.  Therefore, the letter of the 

Respondent No.5 dated 06.12.2024 cannot be 

assailed. The said letter is inconsequential. 

(5) Without prejudice to any 

contention, it is submitted that, in the land, 

proposed for construction sewage treatment 

plant, there are admittedly 56 trees. Those 

trees are of mango (more than 100 years old), 

jackfruit (22 years old), cashew nut (22 years 

old), Tembhurni [i.e. East Indian Ebony] (13 

years old), Subabhul (6 years old), Casia (13 

years old), Bhokar (15 years old), Karanj (20 

years old). The bare cost of land as per the 

ready Reckoner is 'to the tune of Rs. 41,460/- 

per square metres, without considering the 

value of development as well as fertility etc. 

and value of the trees. These facts may also 

be considered. 

(6) It is submitted that, sewage 

treatment plant is also for the purposes of and 

in the interests of environmental protection. 

The proposed plant is for controlling pollution 
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in Mula-Mutha river, which is the life-line of 

the city of Pune. Therefore, the same cannot 

be viewed in isolation and with prejudiced 

mind. It is in tune with the objectives of the 

Applicants. 

(7) In view of the above-referred facts 

and circumstances, an appropriate order may 

kindly be passed. 

WHATEVER STATED ABOVE is true 

and correct to the best of my knowledge, belief 

and information; and therefore, 1 have 

solemnly affirmed the same at Pune on this 

2nd Day of\January 2026. 
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assodiatd Bilector of Researer 
“onal Agricufture Research Statior 

Sanesnkhing, Pure 411 06~ 

VERIFICATION 

I, Dr. Subhash Ganpat Bhalekar, 

Age 58 years, Occup. Service, having address 

at Zonal Agricultural Station, Ganeshkhind, 

Pune 411067, Associate Director of Research, 
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the Authorised Signatory and Representative 

of the Respondent No.5, for and on behalf of 

the Respondent No.5 do hereby state and 

submit that whatever stated above is true and 

correct to the best of my knowledge, belief and 

information; and therefore, I have solemnly 

verified and signed the same at Pune on this 
| 2nd Day of January 2026. 

ADV. %&A 
¢ /PADMANABHN S — 

T 0. GAIKWAD AFFIAN I 
Q)| AREADIST. FUNE Associate Director of Researcn 

“onal Agncuttura Research Statior 
Ganeshiuna, Pune 411 06° 

MAHARASHTRA 

BEFORE ME 

(ol v 
L=l 

ADV. PADMANABH O. GAIKWAD 
NOTARY, GOVT. OF INDIA 

PUNE DIST. 
REG. No. 27641 
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Arnopure - B 
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En&h‘sk Version o Bnnekwre - 5 

m.,gmm Government of Maharashtra 

MAHATMA PHULE KRISHI VIDYAPEETH, RAHURI 
OMco - Reglstrar, MPKY, Rahurl 

Landline no. 02426-2432216 Address - Contral campus, administrative bullding, 

c-mall - arofm.mpkv01@gmail.com MPKV, Rahurl, Tal, Rahurl, Dist. Ahllyanagar 413 722 

Out. No. OFM/Land/ 05 /2026, Date-02.01.2026 

To, 

The Associnte Director of Research, 

Zonal Agriculture Research Station, 
Gancshkhind, Pune. 

Sub:- National Green Tribunal,Western Zone Bench, pune Origi
nal 

Application No. 64/2025 

Meghana Bhandari And Others - Applicants 

VS. 

State of Maharashtra and Others — Respondents 

Sir, 

With reference to the subject matter, and with the approval of Hon'ble 

Vice-Chancellor, Dr. Subhash Ganpat Bhalekar, Associate Director of 

Research, ZARS, Ganeshkhind, Pu}le is hereby authorized on behalf of 

University to file written statement or affidavits before Hon'ble National Green 

Tribunal, Western Zone Bench, Pune, in Original Application 
No. 64/2025, 

Meghana Bhandari and Others vs State of Maharashtra 
and Others. 

Yours fa lly, 

(Rajend afiilmar Patil) 
Registrar 
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